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"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

nas, | - - BOMBAY BENCH
0.A. NO: 508/90 199

T.A, NO; ===== '

13=11-1991

DATE OF DECISION

e gt ar Jdunawar A.Pearbhov. ...
Ln‘irs . -flul:!-t 32 ‘.'1‘41 ﬂa\_lﬁr “ 2T ‘} \.' Pe-tl-tloner

Ir.Ss.G,Hartalkar B .
: Advooate for the Petitioners -

A}

_ Versus
N - . | |
Ini 5 IW‘IJ.? . . ) .
Jnion Of' Ho1e . Respondent
.Y, .d.Bendre - S
- ' _Advocate for the Respondent(s)
CORAM:

t

"he Hon'ble Mr o, KoAgrawal, Jember(J)

The Hon'ble Mr, l..1.Singh, ember(A )

- 1. Whether Reporters of local papers may be allowed to see the
- Judgement ? 72 . ‘

2, To-be referred to the Reporter or not ?

3. Whethertheir Lordships wish to see the fair copy of the
Judgement ? 7%:

4, Whether it needs: to be c1rculated to other Benches of the

.# : ~ Tribunal ?/0 |
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BEEGRE THE CENTRAL ADJINISTHATIVE TRIBUNAL
BCABAY BENCH

QA .508/90

Mrs.iumtaz ilunawar A,Peerbhoy,

C-3, Shri Vallabh,

Boat Club BRoad,

Pune 411 001. .. Applicant

VS e

Union of India

through

Under Sscretary,

Govt. of India,

Ministry of FlnanCQ

Revenue Division,

New Delhi. _ .. Respondent

Coram: Hon'ble Shri D.K,Agrawal, Member(J)
Hon'ble Shri [i,:.Singh, ilember(A)

Appearancog?

l, ilr.S.G,Hartalkar,

Advocate for the

Applicant.
2. dr.V,il.Bendre

Advocdate for the

Respondent, ,
CRAL JUDGJENT: Date: 13-11-1991
{Per D.K,Agrawal, Member(J)

#A.P.606/91 for amendment taken up.
This oppllcatlon runs in 15 pages while the original
(a . ‘2 )

application (ezas only 12 pages. During the arguments
the learned counsel for the applicant pointed out
that another amendment application is also required

to be filed.

2. ~ The efféct of the amendment sought is
not to su?rlament the pleadings but to suvpplant them.
In this view of the matter we may grant liberty to
file a fresh application. It will be mors convenient
to the parties also. Ther:fore, we hereby permit the

applicznt to withdraw this apolication and file a

fresh applicstion within 30 days hereof. This aoplication

stands disﬁosed of %Ccordingly. hd&ZL
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